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Government make enquiries into their 
working' aDd Performance with a view 
to eI!lIure that the funds are used for 
the causes professed? 

THE MINISTER OF STATE IN 
THE DE? ARTMENT OF SOCIAL 
WELFARE (SHRIMATI PHULRENU 
GURA): (a) to (c). A list of 50 Social 
Welfare OrganiS'ations in Delhi, which 
received aId from the Central Social 
Welfare Board either directly or 
through Delhi State Social Welfare 
Advisory Board during 1966-67 'lind 
1967-68 is laid on the Table of the 
House. [Placeci in Library. See No. 
LT-804168]. The amounts given to 
these organisations and the purposes 
for which the assistance W'IIS given 
are indicated against each organisa-
tion. These institutions are inspected 
by the Members of the Delhi state 
B<1ard and Inspectorate staft of the 
Central Board before and after the 
grants are sanctioned to ensure that 
the funds are used for the purposes 
tor which the same are given. 

(lommittee OD Small Family Norm 

1515:19. SHRI PREM CHAND 
VERMA: Will the Minister of 
HEALTH, FAMILY PLANNING AND 
URBAN DEVELOPMENT be pleased 
to state: 

I(a) whether a Committee on Small 
Family Norm appointed by Govern-
ment was required to submit i~s re-
port by March, 1968; 

(b) whether the report has been 
submitted; 

(c) if so, the nature of recommen-
dations made therein and the reac-
tion of Government thereto; and 

(d) if not, when the report is 
likely to be submitted? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH, 
:tAMILY PLANNING .AND URBAN 
DEVELOPMENT (DR. S. CHANDRA 
sEKHAR: (a) Yes. 

Cb) and (c). Not yet submitted. 

(d) The final draft report will be 
considered by the Committee on 
23-4-1968 and submitted to the Gov-
ernment subsequently. 

HOIPitaJ. EnquIry Committee 

6660. SHRI PREM CHAND VER-
MA: Will the Minister of HEALTH. 
FAMILY PLANNING AND UrmAN 
DEVELOPMENT be pleased to state: 

(a) whether the Hospital Enquiry 
Committee has submitted any interim 
report; 

(b) if so, the nature of its flndinga 
and the action taken thereon; and 

(c) whether it is likely to submit 
its final report'/. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PLANNING AND 
URBAN DEVELOPMENT (SHRI 
B. S. MURTHY) : (a) No. 

(b) Does not arise. 

(c) The Comm~:tee is likely '1P 
submit its report during April. 1968. 

Death!! In Monghn Due to PoUuted 
Water 01 Ganga 

6661. SHRI C. K. BHATTA-
CHARYVA: Will the Minister of 
HEALTH, FAMILY PLANNING AND 
URBAN DEVELOPMENT be pleased 
to state: 

(a) whether his attention has been 
drawn to a statement to the pren by 
Dr. Jogeswarprasad Agarwal Presi-
dent of the MonghYr Branch of the 
Indian Medical Association that the 
number of deaths due to pollution 
of the Ganga by the :discharee of 
Barauni Refinery is many more than 
published; 

(b) whether he has challenge:l the 
report g!ven by the Civil Surgeon; 
and 

(e) 11 so, the ltep. taken to lad 
out the real number? 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVE-
LOPMENT (SHRI B. S. MURTHY): 

(a) and (b). Yes. 

(c) The required information is 
awaited from the Government of 
Bihar and will be laid on the Table 
of Sabha as soon as received. 
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